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Smallpox Eradication Scheme In DeIhl 
3433. Shri Hukam Chand 

Kacbhavalya: 
Sbrl Bade: 
8hrl I'l'akasb Vir Shutrl: 
8brl Onkar Lal &er .... a: 

Will the Minister of Health and ".mil, Plan1l.lnJ be pleased to state: 
(a) the number 6f person. including 

children who have been vaccinated so 
far in Delhi since the introduction of 
th Pilot Smallpox Eradication Pro-
.ramme; 

(b) the number 01 persons who 
died Or sumered from other compli-
cations including polio and encephali-
tis after the vaccination or revaccina-
!jon according to age group; 

(c) whether it is a fact that vacci-
nation does not necessarily alford any 
immunity against smallpox; and 

(d) whether it is also II fact that 
vaccination is the cause of the follow-
ing disease.; encephalitis, Gastro-
enteriti~, whooping coueh, diptheria, 
pyoriari! enlarged tonsils, inflamma-
tory fevers blinders and a host of 
other chronic diseases? 

The Minister of Health and Family 
P'buIDiftg (Dr. 8ush1la Na,ar): (a) 
(i) 6,92,966 persons including children 
were given primary vaccination. 

(ij) 60,35,807 reveccinations were 
done . Since a person may have been 
vaccinated more than once during this 
period information on the exact num-
ber of persons revaccinated is not 
available. 

(b) Nil. 
(0) No 
(d) No 
SmurrllD&' of ChlUese Co ........ er 

rood. Into _la 
3834. Shrl Lakbmu Bhawanl: 

Sbrl Wadlwa: 
Sbrlmatl Sbyamkumarl Devl: 

Will the Minister of FiDaDce be 

pleased to state: 
(a) whether Government are aW"3re 

that a large number of Chinese con-
sumer goods are being smuggled into 
India through Nepal and sold in India 
at comparatively cheaper prices; .nd 

(b) if so, the steps Government are 
!-aking in the maUer? 

The Minister 01 Finance (Shri 
Sacblndra Chaudhurll: (a) There i. 
some smuggling Of Chinese ('onsumer 
goods. mostly by individuals visiting 
Nepal, but as tar as the Government 
are aware it is on a very small scale. 

(b) Officers posted in the border 
areoas have been alerted to intensity 
vigilance. 

Enl .. Duty on Crystal Sugar 
3435. 8brl Maury.: 

Dr. Ram Manohar Lobia: 
Will the Mini.ter of FlJUUlce be' 

pleased to state: 
(a) whether Government have re-

ceived any protest from t~e Sugar 
Mills' Association against the increa .. · 
in the excise duty on crystal sugar; 

(b) il so, the re<lSOns advanced 
against the increase; and 

(c) whether there was any mention 
of a possible decontrol of sugar! 

The Minister or FInance (Sbri 
Sachlndra Chaudburl): (a). Yes, Sir. 

(b) and (c 1. The main reasons 
advanced are as follows:-

(i) Increase in excise duty orr 
crystal sugar which is already 
heavily taxed by Central lind 
State Governments will !ur-
ther aggravate the situation in 
the industry; 

(ii) In the event 6f decontrol of 
sugar, the market may not 
absorb the increased excise 
duty and the burden may fall 
On factories, consumption 
would be seriously jeopardis-
ed and development and 
growth 01 sugar industry as 
planned would be retarded; 

(iii) Higher duty would !urlber 
increase existing tax disparity 
between crystal sugar and'. 




